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'L “The District & Sessions Judge Nonh—Wast District, Rohini Courts, D
2. The District & Sessions Judge, New Delhi District, Patiala House Cot

vl .
2 Nov, 2015.

Project Committes, Supreme Court of India (MCPC).
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No. /DHC/Gaz/2015
From :
The Registrar General,
High Court of Delhi,
New Delhi.
To
Delhi.
New Delhi, dated, the
Sub :
Sir,

| am directed to forward herewith a copy of letter dated 30.10t201
Supreme Court of India, New Dethi, on the above subject, and to say that the follo
Higher Judicial Service have been deputed to conduct the 40 Hours Mediation Bl

as per the details given below:-
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40 Hours Mediation Training Programme under the aegis of the Mmﬂa‘uﬁﬁ
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of the Registrar,

officers of Delhi
ing Programme,
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|sl. ]Name of the Jud!cml Officers Programme Venue
INO | Programme i
14 ISh, Manmohan Sharma, Judge [40Houtt s |Ongole (Andhra |4 to 8 Nov., 2015
| In-charge, Mediation Centre, MTP : Pradesh) i
. i North-West, Rohini Courts, ;Il;
| |Delhi. i
2. Sh. Vinay Kumar Gupta, Judge {40 Hours MTP |Vijayawada 14" tg&k 8" Nov., 2015
In-charge, Mediation Centre, (Andhra Pradesh) il :

New Delhi District, Patiala
| House Courts, New Delhi.

I"am, therefore, to request you to kindly inform the concemed judicial oﬁ]pers under your
control accordingly.

Endst.No. /DHC/Gaz/2015
Copy forwarded for information and riecessary action to: -
(1) P.S. to Hon'ble Mr. Justice J.S. Khehar, Judge, Supreme Court of India, New

(2) Ms. Rachna Gupta, Registrar, Supreme Court of India, New Delhi. (Fax: 2338

(3

S

etV

b "o T

el Uk

hra|Pradesh, Hyderabad (Fax: D40- 23
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Yoq}s faithfully

(Deve, dra Singh)
Deputy Raglﬁlfﬂr (Gaz. I)
For Reglsxxhr General

Dated : Nov
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MUEDIATION & CONCILIATION PROIECT COMMITTEE
SHPREME COURT OF TNDIA, ;

I'he Registrar General, . .
Delhi High Court,

Sher Shah Marg,

New Delhi.

Su,

| am o inform! you th
been propased by Delhi Mediation Centre to conduct the
wepis of the Mediation & Conciliation Plﬂjel.',i Committee,
given below in the month of November, 2015,

at the names of the following members of Delhi Higher Judiclal
40 hours Mediation Training Programd
Supreme Court of Indin [MCPC], as p

October 30,[@

vice, have
lunder the
the details

[ 5"No, [ Name of the Judicial Officer Venue of the

Dates of the Programme H

Programme
l'i Ongole, Andrra ITto 8" November, 2015 {fi
! FPradesh (40 hours MTF) i

Vijuyawada, Andhra
Pradesh

14" 6 18Y November, 2015 |
{40 hours MTR)

B

1. herefure, request you to kindly accord
the above progranimes.

Thankmg you,

necessary peruission fo the above-named Judicial Offl

s for conducting

cerely, .
Rathn ta
Suprems art of India




